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6 Internal Storm Water Drain outlet collection pit 

contaminated w/w reuse system contaminated rain water 

5 store process waste storage shed leachate collection system storage 

shed process waste

4 process waste

contaminated 

patches waste contaminated w/w 

w/w process waste solid waste

7 raw material procurement, production, water consumption, w/w generation, 

fuel consumption, hazardous waste generation/ disposal

3 800 MT process waste

waste 

2

1
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1 Furnace SMF 

; We will provide SMF facility within the week at chimney attached with 
furnace. (14/09/2022)
2 Raw Product

; We have submitted the stock of raw materials & product alongwith the copy 
of invoice as Annexure – 1 alongwith reply at RO Ankleshwar & the same is 
uploaded in tag.000. (14/09/2022)
1

Shed construction machinery installetion 

late fee 

; We have paid late fees @ 3750/- Rs, paid receipt is uploaded in tag.000. 
(28/02/2022)

Borewell CGWA permission 

NA 

zoning certificate 

; In this regard, we would like to clarify that we have obtained a revised NA 
order showing the use of multipurpose from the Collectorate of Survey No. 
313 Sub-Plot No. 3. Copy of the same is uploaded in tag.000. The zoning 
certificate will be submitted within couple of weeks.~If applicable (28/02/2022)

300 MT raw material stock on open 

land without cover covered & paved area

material 

; In this regard kindly note that, the stored raw materials are shifted from our 
old unit. We are in process to construct covered & paved storage area for the 
same, meanwhile at present we have stored that material on tarpaulin. But we 
assure to the board that we will construct storage area as soon as possible 
and we will shift all the raw materials in covered storage area. (28/02/2022)
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Shree Charbhuja Agro Fertilizer Co. (86700) 

 This unit is visited with reference to a complaint letter received to this office on dated-08/12/2023 from Shree 
Manilal Dahyabhai Patel, At.Post-Motali, Tal. Ankleshwar, Dist. Bharuch regarding illegally discharge of chemical 
contaminated water in their agricultural land from M/s. Shree charbhuja agro fertilizer co. Located behind Apex 
Hotel, Village- Motali and hence their agricultural land became non-fertile for the anyone crops and they could not 
taken any crops from this land. During visit first of all we have contacted to complainer, visited their agricultural land 
and learnt about the complaint. Agricultural land of Shree Manilal Dahyabhai Patel is adjoining to boundary wall of 
M/s. Shree charbhuja agro fertilizer co. There is cement sheet boundary wall between agricultural land and the unit. 
During visit, it is observed that at the back side of the unit near the bore well room of the farmer there is wet patches 
of water flow is observed from the unit to agricultural land under cement sheet boundary wall which was observed 
gone in  to nearby agricultural land of other farmer. During visit, except wild grasses there is no any growing crop 
observed within the land of Shree Manilal Dahyabhai Patel. During visit, wet patches of water flow is observed on 
agricultural land, however water ponding is not observed in agricultural land of shree Manilal Dahyabhai hence 
water sample from the land could not be collected. Then after we have visited industrial unit and following 
observations are observed.  

This unit is engaged with production of Soil Conditioner (Granules & Micro Nutrients)/ NPK Fertilizers (Powder 
/Granules)/ Organic Manure/Prom (Powder /Granules)/ Bio Fertilizers Carier Based Potassium Mobilizing (Powder 
/Granules) Carier Based Consortia (Granules)/ Potash Derived from Molasses (Powder /Granules)  3000 MT/M. Unit 
has obtained CCA (AWH-57896) of the Board and is valid up to 28/08/2032 for the same production. During visit 
production plant is not found in operation.  

During visit various heaps of total @ 800 MT of various types of wastes are observed stored on open land within unit 
premises. Upon asking for the stored waste, they are procuring process waste from the various units as raw materials 
however unit has not furnished detail regarding procurement and use of the same. Hence they are instructed o submit 
detail regarding procurement and use of stored process waste.  Due to rain during the next week in this area, various 
pondings of contaminated rain water are observed between the heaps of waste in low laying area due to leach out 
from the heaps of stored process wastes. Unit has not provided proper storage facility for the storage of procured 
process wastes. Hence they are instructed to provide proper storage facility with leachate collection system for the 
same and store the entire process wastes in storage facility instead of stored on open land. Unit has not provided 
internal storm water drain and collection pit with reuse system if any contaminated rain water generates during the 
rain. Hence they are instructed to provide proper internal storm water drain and collection pit with reuse system to 
prevent discharge of contaminated w/w from the unit to outside of the unit. During visit one sample of composite 
w/w sample collected from various ponds of w/w within unit premises and one composite solid waste sample 
collected from various heaps of waste stored within premises.  

Conclusion: Looking to the above mentioned observations, contaminated rain water was been gone in to adjacent 
 at the backside of the unit.  

Unit has not furnished details pertaining to last three months production, waste procurement/disposal, water 
consumption, w/w generation/ disposal, fuel consumption, hazardous waste stock/generation/disposal etc. and 
remarks are issued for the same. During visit instructions was given in 3-day notice given to the unit as per written 
instruction note.  Photographs taken during visit and 3-Day notice is attached here with.   
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Wet patches of water flow are observed from the unit to agricultural land under cement sheet boundary wall which was 
observed gone in to nearby agricultural land of other farmer. 

Various heaps of total @ 800 MT of various types of wastes are observed stored on open land within unit premises. 
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Various pondings of contaminated rain water are observed between the heaps of waste in low laying area due to leach out 
from the heaps of stored process wastes.  

 

NEI & 3-Day notice 
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5. RM purchase 

4 RM 

closed shed store 

1

2

3 Contaminated w/w recollect internal SWD with recollection system 

RM purchase, production, water consumption, fuel consumption 
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6 Internal Storm Water Drain 

outlet collection pit contaminated w/w reuse system 

contaminated rain water 

5 store process waste storage shed leachate 

collection system storage shed process waste

4 process 

waste contaminated 

patches waste

contaminated w/w w/w 

process waste solid waste

7 raw material procurement, production, 

water consumption, w/w generation, fuel consumption, hazardous waste 
generation/ disposal

3 800 MT 

process waste waste 

2

1

1 Furnace SMF 

; We will provide SMF facility within the week at chimney attached with 
furnace. (14/09/2022)
2 Raw Product

; We have submitted the stock of raw materials & product alongwith the copy 
of invoice as Annexure – 1 alongwith reply at RO Ankleshwar & the same is 
uploaded in tag.000. (14/09/2022)
1

137



138



Photographs taken during inspection:

  
Various heaps of different types of wastes are found lying in open land within unit premises and entire 

premises of the unit is found dry, 

  
Agriculture land of Mr Manilal Dahyabhai Patel is 

found dry & no contaminated w/w is observed in 

this agriculture land. No crop is observed in land. 

not provided internal storm water drain & 
leachate recollection facility 
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7

5 Haz.W aste/non-Haz.Waste/Gypsum/other 

materials through manifest without manifest (invoice) 

3 waste water waste water 

1

6

4 X Haz. 

Wastes haphazard manner rain 

water contaminates 

2

waste water 

5. RM purchase 

4 RM 

closed shed store 

1

2

3 Contaminated w/w recollect internal SWD with 

recollection system 

RM purchase, production, water consumption, fuel 

consumption 
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6 Internal Storm Water Drain 

outlet collection pit contaminated w/w reuse system 

contaminated rain water 

5 store process waste storage shed leachate 

collection system storage shed process waste

4 process 

waste contaminated 

patches waste

contaminated w/w w/w 

process waste solid waste

7 raw material procurement, production, 

water consumption, w/w generation, fuel consumption, hazardous waste 
generation/ disposal

3 800 MT 

process waste waste 

2

1

1 Furnace SMF 

; We will provide SMF facility within the week at chimney attached with 
furnace. (14/09/2022)
2 Raw Product

; We have submitted the stock of raw materials & product alongwith the copy 
of invoice as Annexure – 1 alongwith reply at RO Ankleshwar & the same is 
uploaded in tag.000. (14/09/2022)
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Shree Charbhuja Agro Fertilizer Co. (86700) 
 

This unit is visited with reference to a telephonic complaint received to this office on dated-
30/06/2024 from Shree Ajitbhai Patel (M-9824763469) S/o. Manilal Dahyabhai Patel, At. Post-Motali, Tal. 
Ankleshwar, Dist. Bharuch regarding illegally discharge of chemical contaminated water in their adjoining 
agricultural land at survey no. 42/17 of village Motali, Tal. Ankleshwar from M/s. Shree charbhuja agro 
fertilizer co. Located behind Apex Hotel, Village- Motali and hence the contaminated water spread on their 
agricultural land and thus their agricultural land is became non-fertile for the anyone crops and they could 
not taken any crops from this land. During visit first of all we have contacted to complainer, learnt about 
the complaint and visited their agricultural land. Agricultural land of Shree Manilal Dahyabhai Patel is 
adjoining to boundary wall of M/s. Shree charbhuja agro fertilizer co. There is cement sheet boundary wall 
between agricultural land and the unit. During visit, it is observed that at the back side of the unit near the 
bore well room of the farmer there is brown colored acidic (@ 4 to 6 pH on pH strip) w/w is coming out 
from the unit premises under the provided boundary wall and is being sprea
agricultural land which is observed going in to nearby agricultural land of other farmers also and finally 
goes in to natural nallah. During visit, except wild grasses there is no any growing crop observed within the 
land of Shree Manilal Dahyabhai Patel. During visit, w/w flowing and waste water ponding is observed in 
agricultural land of shree Manilal Dahyabhai. During visit one sample of brown colored acidic w/w is 
collected from the outlet point of M/s. Shree charbhuja agro fertilizer co. as mentioned in sample detail in 
IR. Then after we have visited industrial unit and following observations are observed.  

This unit is engaged with production of Soil Conditioner (Granules & Micro Nutrients)/ NPK 
Fertilizers (Powder/Granules)/ Organic Manure/Prom (Powder /Granules)/ Bio Fertilizers Carier Based 
Potassium Mobilizing (Powder/Granules) Carier Based Consortia (Granules)/ Potash Derived from 
Molasses (Powder /Granules)  3000 MT/M. Unit has obtained CCA (AWH-57896) of the Board and is valid 
up to 28/08/2032 for the same production. During visit production plant is not found in operation. 
 

During visit heaps of various types of wastes in huge quantities are observed stored on open land 
(@ 100 m X 70 M area) at the backside of production plant shed within the unit premises in haphazard 
manners. Upon asking for the stored waste and as per record made available they are procuring Haz./Non-
Haz./process/ETP/gypsum wastes from the various units with online manifest and without manifest (with 
invoice) and stored in open land which is used as raw materials. As per records available, unit has received 
(1) Non haz. Waste process from M/s. Shivam alums & chemicals , Plot No  7601 , GIDC  Ankleshwar 
through Invoice,  (2) gypsum from M/s. center point industries , Vapi through online manifest, (3) gypsum 
FG from M/s Aarti fertilizers  Vapi through tax invoice (4) ETP sludge from Neeta gelatin india Ltd  GIDC  
Jhagadia through online manifest. Hence they are instructed to clarify regarding permission for the same. 
Unit has not provided covered proper storage facility for the storage of procured wastes. Hence they are 
instructed to provide proper storage facility with leachate collection system for the same and store the 
entire process wastes in storage facility instead of stored on open land. Due to rain during since last two 
days in this area, various pondings of brown colored acidic (@ 4 to 6 pH on pH strip) contaminated rain 
water  are observed between the heaps of waste and at the backside of the unit premises in low laying 
area due to leach out from the heaps of stored wastes. Unit has not provided internal storm water drain 
and collection pit with reuse system if any contaminated rain water generates during the rain. Hence 
generated brown colored acidic (@ 4 to 6 pH on pH strip) contaminated rain water is going outside of the 
unit premised under the provided boundary wall. Hence they are instructed to stop w/w discharge from 
your unit immediately and recollected all the w/w discharged outside of your premises and scientifically 
dispose it. During visit one sample of brown colored acidic (@ 4 to 6 pH on pH strip) contaminated rain 
water is collected from pondings of w/w within unit premises and one composite solid waste sample 
collected from various heaps of waste stored within premises. 
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Conclusion: Looking to the above mentioned observations, brown colored acidic (@ 4 to 6 pH on pH strip) 
contaminated rain water is being going in to adjacent agricultural farm of  from this unit 
through passing under boundary wall at the backside of the unit.  
 

Unit has not furnished details pertaining to last three months production, waste 
procurement/disposal, water consumption, w/w generation/ disposal, fuel consumption, hazardous waste 
reception /stock/ use/ generation/ disposal etc. and remarks are issued for the same. During visit 
instructions was given in 3-day notice given to the unit as per written instruction note. Photographs taken 
during visit and 3-Day notice is attached here with. 
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NEI sign 

NEI 

process waste covered contaminated water 

process waste 

contaminate 

patches closure direction dt: 11/07/2024 
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7

5 Haz.W 

aste/non-Haz.Waste/Gypsum/other materials through manifest without 

manifest (invoice) 

3 waste water

waste water 

1

6

4 X 

Haz. Wastes haphazard manner

rain water 

contaminates 

2

waste water 

5. RM purchase 

4 RM 

closed shed store 

1

2

3 Contaminated w/w recollect internal SWD with 

recollection system 
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RM purchase, production, water consumption, fuel 

consumption 

6 Internal Storm Water Drain 

outlet collection pit contaminated w/w reuse system 

contaminated rain water 

5 store process waste storage shed leachate 

collection system storage shed process waste

4 process 

waste contaminated 

patches waste

contaminated w/w w/w 

process waste solid waste

7 raw material procurement, production, 

water consumption, w/w generation, fuel consumption, hazardous waste 
generation/ disposal

3 800 MT 

process waste waste 

2

1
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Gujarat Pollution Control Board
Ankleshwar

Plot No. 5009/4, 
GIDC Estate Ankleshwar,

Ankleshwar 393002
Tele : (02646) 222933

75572Legal ID :

PCB ID : 86700

N CI

169



170



171



172



173



174



175



176



177



178



179



180



181



182


